15 Written Answers

maintained between the population
of a State and the number of judges
to be provxded for the ngh Court
of that State ;

(b) if so, the details of the’ sug-’ ’
gestions made for different States;

(c) what is the présent ratio ob-
taining in the High Courts of dif-
ferent States; and

(d) whether it 'is proposed to
appoint more judges to different
High Courts in pursuance of the
Law Commlssmns
tions.":

THE MINISTER OF LAW
AND JUSTICE AND THE MI-
NISTER OF WATER RESOURCES
(SHRI B. SHANKARANAND) :
(a) The Report of the Law Com-
mission does not indicate  any
judge-population ratio in respect of
High Courts.

(b) Does not arise.

(c) There has net been any study
in this regard.

(d) Does not arise.
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Sale of U.S. 155 mm. Howitzers to
Pakistan

+448. SHARIMATI SURYAKAN-
TA JAYAWANTRAO :
PATIL: =

SHRIMATI VEENA VER-
. MA : .

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

g | CodeT frgst
(d) whether United States ha.'sﬁ

decided to sell to Pakistan 155mm.
Howitzers at a cost ot 40 million
dollars: and

(b) if so, whether Government,
have taken up this issue with US,
Government to persuade the Reagan
Administration to drop the de-
cision ? ‘ '
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